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• Jammu and Kashmir Motor Spirit and Diesel Oil (Taxation of Sales) Act, Svt. 2005 (1948 A.D.) 
• Jammu and Kashmir Motor Spirit and Diesel Oil (Taxation of Sales) (Amendment) Act, 2018 
• Jammu and Kashmir Municipal Laws (Amendment) Act, 2018 

  
State Rules, Regulation and Ordinance   [2] 

• Jammu and Kashmir Protection of Children from Sexual Violence Ordinance, 2018 
• Jammu and Kashmir (Preventive Detention Laws) Ordinance, 2018 
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